12.03 hrs.

Title: Regarding extension of the time appointed for presentation of the Report of the Joint Committee of the
Houses on the Patents (Second Amendment) Bill, 1999; and passing of the Food Corporations (Amendment) Bill,
2001, the Live —Stock Importation (Amendment) Bill, 2001 and the Auroville (Emergency Provisions) Repeal Bill,

2001 by the Rajya Sabha on 215! August, 2001 and 2nd March, 2001, respectively.

SECRETARY-GENERAL: Sir, | have to report the following messages received from the Secretary-General, Rajya
Sabha:-

'l am directed to inform the Lok Sabha that the Rajya Sabha, at its sitting held today, the 20" August, 2001,
adopted the following motion in regard to presentation of the Report of the Joint Committee of the Houses on
the Patents (Second Amendment) Bill, 1999:-

"That the time appointed for presentation of the Report of the Joint Committee of the Houses on the Patents

(Second Amendment) Bill, 1999, be extended up to the last day of the second week of the 194" Session of the
Rajya Sabha."'

. "In accordance with the provisions of rule 127 of the Rules of Procedure and Conduct of Business in the Rajya

Sabha, | am directed to inform the Lok Sabha that the Rajya Sabha at its sitting held on the 215t August, 2001
agreed without any amendment to the Food Corporations (Amendment) Bill, 2001 which was passed by the

Lok Sabha at its sitting held on the 7th August, 2001."
"In accordance with the provisions of rule 127 of the Rules of Procedure and Conduct of Busienss in the Rajya

Sabha, | am directed to inform the Lok Sabha that the Rajya Sabha at its sitting held on the 215t August, 2001
agreed without any amendment to the Live-Stock Importation (Amendment) Bill, 2001 which was passed by the
Lok Sabha at its sitting held on the 8" August, 2001."

"In accordance with the provisions of rule 127 of the Rules of Procedure and Conduct of Business in the Rajya

Sabha, | am directed to inform the Lok Sabha that the Rajya Sabha at its sitting held on the 215t August, 2001
agreed without any amendment to the Auroville (Emergency Provisions) Repeal Bill, 2001 which was passed

by the Lok Sabha at its sitting held on the 2" March, 2001."

'In accordance with the provisions of rule 115 of the Rules of Procedure and Conduct of Business in the Rajya
Sabha, | am directed to inform the Lok Sabha that the Rajya Sabha at its sitting held on the 215 August, 2001

agreed the following amendments made by the Lok Sabha at its sitting held on the 22nd February, 2001, in the
Indian Universities (Repeal) Bill, 2000:-

ENACTING FORMULA

1. That at page 1, line 1,-

for "Fifty-first" substitute "Fifty-second"

CLAUSE 1
1. That at page 1, line 3,-
for "2000" substitute "2001" "...(Interruptions)

MR. SPEAKER: Now, the House will take up 'Zero Hour'. Please go back to your seats....(Interruptions)



MR. SPEAKER: Now, the House will take up the 'Zero Hour'. Please go to your seats....(Interruptions)
MR. SPEAKER: Please allow me to conduct the business. Now | will take up the 'Zero Hour'....(Interruptions)
MR. SPEAKER: Madam, please go to your seat....(Interruptions)

MR. SPEAKER: | will call all the names of Members who have given notices to speak in the 'Zero Hour'. Please go
to your seats.a€) (Interruptions)

MR. SPEAKER: This is not the way to raise the matter. Please go to your seats. There are nearly 40 Members who
have given notices on important issues. You are not allowing them to raise those matters during 'Zero Hour'. Please
go to your seats. | will call all the names one by one....(Interruptions)

Teqe HEIGd Y (U wE 9} wgd | g ey gemanIa€] (Interruptions)

MR. SPEAKER: Please go to your seats. | will call your names. Please allow me to conduct the Zero Hour'
business. ...(Interruptions)

MR. SPEAKER: Please go to your seats. Do you not want to raise any issue in the House? Or are you interested
only to disrupt the House? Please go to your seats. You raise the issues from your seats. Are you interested in
raising the matter in the 'Zero Hour'? Are you interested in raising the matter in the House? Or are you interested
only in disrupting the House? If you are interested in raising the matter, you go to your seats and raise the matter
from your seats. Hon. Members, the House is going to discuss all the important issues. But instead of raising the
issues, you are always disrupting the House....(Interruptions)

MR. SPEAKER: | want to call all the Members who have given notices in the 'Zero Hour' but you are not allowing
the Chair....(Interruptions)

MR. SPEAKER: Nothing should go on recorda€] . (Interruptions) *4€|

MR. SPEAKER: You are not allowing the Chair to conduct the business. Please go to your seats. What is
this?...(Interruptions)

MR. SPEAKER: | am appealing to you also to please go to your seats....(Interruptions)
MR. SPEAKER: The House stands adjourned to meet again at 2 p.m.
12.09 hrs.

The Lok Sabha then adjourned till Fourteen of the Clock.

(*Not Recorded.)

14.00_hrs.

s |1 1400 991 GA: €HAd g1
(srezer wEeT dioret gY)

..(TTqE)

MR. SPEAKER: Now, the House will take up Matters under Rule 377.



Shri Braj Mohan Ram....(Interruptions)

egEl Heled M XA 7, ST €l 31 §H Pl X BY Wbl ¢ |....(e7agr)

MR. SPEAKER: Hon. Members, please take your seats now.a€| (Interruptions)
sreneE wElga U8 fham @ R § Redw ¢ w § 18€) (araum)

MR. SPEAKER: Nothing should go on record nowa€; (Interruptions) *a€,

1402 hrs.

(551 T sft geArT Hew U1 $P A AEHE W W Ued & fAde

wY U= @S 8 M)

(59 9 it YHAIHI A6 a2 $Y = AEHE 0ol |91 ed @ e

B R @ 8 TY))

FeqE HEISH : A’UD) Bl "l ferm| a8 St T8 ¢ |... (=5agmE)

MR. SPEAKER: In the morning also you have disturbed the House....(/nterruptions)

e HWEIH | FUAT 1Y Ul el W a1y | 78 S 8l ¥ TR F g # ... (2;aur)

( *Not Recorded.)

MR. SPEAKER: Hon. Members, please go back to your seats.a€| (Interruptions)

IeUE WEIGH © 1Y IS, FHA 3MYBT SR 3ifaR H At e 1. (2agrE)

HeqE HEled At T 1, witS 39 et Wil R Sgd | amg 4f3A, S TE Smuebl el Hicht frer| 3y o ot AfSA 1S€] ( @auT)
MR. SPEAKER: Nothing will go on record.(Interruptions) *&€}

LN HEIQH B MUP! HE W® B, 3151 8l Bl dlc B ollaid il | 9 79 S19Y| ... (Fqer)

HEAE HEIGH : o7 T G B 8¢ T8 O 78l | IH TIRE TS DI DY TATGH? MY Y Tl W I9H ToA IS¢ | 3’9 S FHASA 8 AT
AEI? 39 e O T & fSued 7g ... (aum)

MR. SPEAKER: Nothing will go on recorda€;. (Interruptions) *a€,
A& HElGd @ WY ofl, Wi 319 43 SgY| S71S 39+ SN 3a¥ b1 W f&wed far, gg die &l 2 ...(awaurH)
MR. SPEAKER: | am appealing to you. Please go to your seats. ...(Interruptions)

ege HEled | v H 40 9sv| 98 Ad <&l 21 39 YeR B9 &I fSHed Ad SRA| 1Y 1 Y Y@ 8?7 Dol AUD! diet- T Hidl <3| g
o WS¢ .. (eae)

MR. SPEAKER: Nothing will go on recorda€, (Interruptions) *a€,
(*Not Recorded.)



ene weley @ g SR amaw = ) g g oft, puar ot we ww Smeel amw w e 27 (aur)

MR. SPEAKER: Please go to your seats. | am appealing to you. Please go to your seats. ...(Interruptions)
arenE wWeElew | aRgerw Sft, a8 &t wdl &1 amu Ao T R = F O Fen S T 2. (@)

MR. SPEAKER: Please go to your seats....(zasm)

MR. SPEAKER: The entire country is watching what you are doing in the House, how you are disturbing the House.
...(Interruptions)

MR. SPEAKER: Please go to your seats....(/Interruptions)

FemE HERd | A Wl arRae Y ¥ Reawe a1 %@ g B o suefi-orael #fiel W STyl IR <9 3% @1 21 319 BeW H I8 T IR W@ B
g S AR TE 21 MY TH AHS B Bl SN AR H I Wbl 2 ... (Fae=)

MR. SPEAKER: The House stands adjourned to meet again at 2.30 p.m.

14.15 hrs.
The Lok Sabha then adjourned till thirty minutes past Fourteen of the Clock.
14.32 hrs
The Lok Sabha re-assembled at thirty-two minutes past Fourteen of the Clock.
(Mr. Speaker in the Chair)
&€, (araum)
14.32 hrs.

(Eu ama st Ty g 9u1 $8 3 AHHY He OWl Ued & fide Y W @ 8 i)

FeqA WEGH : @i, Ay 45 e IA€] (araur)

MR. SPEAKER: Let us now take up Matters under Rule 377. Shri Braj Mohan Ram....(Interruptions)

A HEIGY : IS AT &, A e BT HIbT el Tgel 3T o T1Tg W Wy A 14€] (araem=)

MR. SPEAKER: Please understand that this is not 'Zero Hour'. Please go back to your seats....(Interruptions)
FEqH HEIGY : 317 &I I8 T &Y @ 8¢ Av-3at da1 | o @ €1 Please go back to your seats.a€) (aaaem)

14.33 hrs.



(59 T st wy e, st ¥ A 92§55 T A el 94l Ued @ fiee wY i) @S @ )

MR. SPEAKER: The House stands adjourned to meet again tomorrow, that is, Thursday, August 23, 2001 at 11.00
a.m.

14.33 h

The Lok Sabha then adjourned till Eleven of the Clock
on Thursday, August 23, 2001/Bhadrapada 1, 1923 (Saka).




